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PROCLAMATION IN RELATION TO
MANIPUR

THE DEPUTY MINISTER IN THE
MINISTRY OP HOME AFFAIRS (SHRI F.
H. MOHSIN) : Sir, I beg to lay on the Table,
under clause (3) of Article 356 of the
Constitution, a c,opy (in English and Hindi) of
the Proclamation [G.S.R. No. 117(E)] issued
by the President on March 4, 1974, revoking
the Proclamation made by him on March 28,
1973, under Article 356 of the Constitution, in
relation to the State of Manipur. [Placed in
Library. See No. LT-6309/74]

EIGHTH REPORT OF THE JOINT COMMITTEE
ON OFFICES OF PROFIT

SHRI YOGENDRA SHARMA (Bihar) :
Sir, I beg to lay on the Table a copy of the
Eighth Report of the Joint Committee on
Offices of Profit.

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

REPORTED INADEQUATE SUPPLIES OF
RICE TO KERALA

DR. K. MATHEW KURIAN (Kerala) . Sir,
I beg to call the attention of the Minister of
Agriculture to the reported imadequate
supplies of rice by th, Central Government to
Kerala resulting in widespread agitations in
that State.

TMR. DEPUTY CHAIRMAN in the Chair.]

THE MINISTER OF STATE IN THE
MINSTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : Sir, in spite of
wide-spread  drought  conditions  which
prevailed during 1972-73, the Central
Government took special care to supply the
maximum quantities of foodgrains from the
Central Pool to Kerala keeping in view the
over-all availability and the relative needs of
other deficit States. In order to assist the State,
the supply of foodgrains
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Irom the Central Stocks has been pJ
gressively stepped up; during the y< 1973,
9.43 Takh tonnes of foodgra were supplied
to Kerala as agai 9.32 lakh tonnes in 1972,
and 8. lakh tonnes in 1971. For the fi 3
months of the current year, 2.38 Ia tonnes
of foodgrains have been allott to Kerala. As
staple food in Ken is rice, out of 2.38 lakh
tonnes alii ted rice allocation was to the
exft of 2.12 lakh tonnes. Adequate stoc of
rice on Central account have be kept in
Kerala to ensure regular supf of rice against
the allotments made the Centre.

With the arrival of kharif crop the
market, the availability of foo grains has
improved and according! the supply from
the Central Pool we adjusted keeping in
view the availabi ty of stocks amd other
factors. Fro January, 1974, when it was
brought the notice of the Central Governme
that the procurement of rice in Kera has not
progressed satisfactorily, all cations of rice
have been stepped t from January this year.
The Centr Government are i,n constant
touch wit the State Government and they
IKH been assured that maximum assistanc
will be given t, the State in the con ing
months.

DR. K. MATHEW KURIAN Tt
unfortunate fact of the matter ig thi whenever
the problem of food is dii cussed in this
House, the Mnvistt brings a note prepared by
some bureai crats and gives a completely
wron picture. The Minister ha; whitewasl ed
the entire problem of food J Kerala. I really
protest against th kind of attempt. While a
serious pri blem is being discussed the
Minister reply should at least reflect that
serious ness of the problem. People of Keral
have been agitating for food ,ra>t fc one year,
but for several years. I ca particularly
remember that every ye; there have been anti-
Centre agitatioi on the issue of food. One
might ask Why is the problem of Kerala
distinc ly different from, the problem of oth<
States ? Kerala is a chronically defic I ~ State
in foodgrains to the extent
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IDr. K. Mathew Kurian] 50 per cent in
the case of rice. This serious food
deficit in Kerala is not because Kerala
is not capable of producing foodgrains.
In fact the yield rate in Kerala in the
case of rice and paddy i; one of the
highest in India. Keraia is unfortunately
deficit because it specialises in cash

crops such as co-coanut, arecanut,
rubber, tea, coffee and cardamom,
pepper and  other spices which

contribute more than 13 per cent of
the foreign exchange earnings of the
country. Because of thi; spe-
cialisation which benefits the nation,
Kerala goes with less food. Though
Kerala produces less than 50 per cent of
its food requirements, the balance of
foodgrains used to be provided by the
Central Government. Earlier it used
to come from Andhra  Pradesh and
Tamil Nadu and later on from the Central
pool. Before the formation of the
Southern food zone, rice used to come

into the open market from other
States. Therefore, the pressure on the
public distribution  system in the

earlier period was much less. After the
formation of the South zone, Gov-
ernment of India had undertaken the
responsibility—I would like to under-
line the world 'undertaken'—I1, supply
rice to Kerala—or other foodgrains at
the rate of at least 12 ounces per adult. In
fact informal rationing was introduced in
Kerala in 1964 on the basis of the
solemn assurance by the Central
Government that a minimum of 12
ounces of rice can be maintained with the
help of the Centre. In the earlier years
of introduction of rationing in Kerala,
the Central Government issued stocks
from the Central pool. During months
when there was shortage of rice in the
Central pool, adequate quantities of
wheat was issued to maintain 12
ounces of ration per adult. Though
the people of Kerala prefer rice, they are
prepared tyeat wheat provided wheat
is supplied. = People of Kerala are
prepared to  change  their  food
habits provided wheat is made available
to them in sufficient quantities.
But even wheat the Central Government
has not been able t,  supply.  From
last July onwards, the Central
Government reduced the allotment  of
wheat to
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had to be cut down because of

year, the people of Kerala

to a matter of urgent 88
public importance

Kerala. The Minister's reply completely
side-tracks the issue. His reply say;
that supplies have been stepped up. But he
forgot t, mention or deliberately did not
mention that in the earlier period, the
supply was reduced from the original
commitment of the Cen-tral Government.
After reducing it to the barest minimum in
a few months they increased it by a
few tonnes. This type of statement
saying that they have increased the
quantity after having reduced it to the
barest minimum is not justified. The
Government of India has been giving
monthly  allotment of rice since March,
1973 and the Food Corporation of India
was asked by the Central Government not
to issue rice or wheat in excess of the
allotment. From May, 1973 onwards
Central Government reduced the
supply of rice to Kerala.  This is a fact
which the Minister cannot deny. The
allotment was  brought down to
44,000 tonnes in July, 1973 as a result of
this inhuman cut imposed by the
Central Government. Rice ration was
accordingly reduced from 160 gms. tp
100 gms. per adult from 3rd June, 1973.
He cannot deny the fact tha-t rice ration
this
inhuman cut imposed by the Central
Government, though the rice quantum was

increased to some extent from
November, 1973 onwards. This 1
admit.  But the quantum of wheat was

drastically reduced from 40,000 tonnes in
October, 1973 to 8,000 tonnes in
December, 1973 and January, 1974. Sir,
for more than seven months during the last
went without
even six ounces of foodgrains. In May,
1973, for instance, the people of Kerala
gotin ration shops only between three
and four ounces which, in Malayalam, we
call  chicken feed. The people were
given the chicken feed of three or four
ounces and the people had to suffer untold
miseries.

Sir, several representations were made
to the Government of India pointing out
the very critical situation with regard to
foodgrains supply in Kerala and the Chief
Minister and the Food Minister of Kerala
flew to Delhi several times spending a
la-rge amount of
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money. The people of Kerala were very
much agitated and many of them went into
direct action amd strongly demanded
adequate supplies of foodgrains to Kerala.
As a result of all these, Sir, some action was
taken as is evident from the note prepared by
the Kerala Government from which I would
like to quote ;

"There was no immediate effect for
these efforts. But it was helpful to create
an understanding that when sufficient
stock is available with the FCI, the
Government of India should certainly
issue the stock required for issuing ration
cdnjinuously through the ration shops to
maintain the supply of six ounces of rice
and six ounces of wheat."

Sir, this was the understanding ; Six ounces
of wheat and six ounces of rice. Let the
Minister tell us what happened to his
promise of six ounces of wheat and six
ounces of rice to Kerala ? (Time Bell rings).
Sir, I will take only five minutes more.

MR. DEPUTY CHAIRMAN: You
can take only two minute; more.

DR. K. MATHEW KURIAN : Sir, it is
also interesting to note that the solemn
promise of providing 12 ounces of
foddgrains, whether it is rice or wheat or
both, to the people of Kerala wa,s broken
amd the people of Kerala were cheated

during the last several years. Sir, one
ounce is equal to28.35 gms. and six
ounces should be equal to 170.1 gms. In
the name of supplying six ounces, the

Government has been supplying foodgrains
om the basis of 160 gms. rather than 170.1
gms. 12 ounces should amount to
340.2 gms. In fact, Sir, during the last
several years, in the name of giving 12
ounces, they gave only 160 gms. on the basis
of this theoretical calculation. What
happened to the quantum of foodgrains
which were denied to the people of
Kerala on account of  this wrong satistical
calculation ?  Sir, in place of five kgs. per
head of wheat promised, a family in
Kerala today «rt\ g,et hardly two kg.s.
Instead of five kgs. per person, they get
hardly  two kgs. per family. Even on the
basis of
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160 gms., Kerala would require ab< 21,381
tonnes per week or 94,1 tonnes of rice
for 31 days and an eq amount of wheat is
also required. I the Minister has not told us
what sti he is going to take to ensure that
solemn promise made to the people Kerala
is fulfilled. Kerala cannot p cure rice
from the surplus States a because of the
zonal arrangements, would like to point
out that with gard to wheat, the position
is res very precarious. Against a requirem<
of 50,000 tonnes per month at the r of 80
gms. per adult per day, only quantity of
8,000 tonnes of wheat 1 been allotted by
the Central Govei ment in January,
1974.

Sir, we have really a very seric
situation mot only in the case of ri< but also
in the case of wheat. Thou the rice
quantum has been increa? marginally,
the Government has tak away the benefit in
some other ~ wi What is the net  result
of all th<things? I would say that we
have explosive situation im  Kerala.
ET though the rice quantum has been
creased marginally and also only te
porarily, it must be noted that we i
approaching the lean months now, 1 May-
June-July period, which are goi to be very
difficult and the people Kerala live in a
state of uncertainty to what will happen
during this le period. Sir, in the
daily  pap "Mathrubhoomi", run by the
Congre there is a statement reported to
hf been made by the Food Minister
Kerala, where he is reported to  ha stated
that. ..

MR. DEPUTY CHAIRMAN : Wi
up now. . .

DR. K. MATHEW KURIAN : I
concluding. . . The wholesale tn take-over
provided that the Cent Government
undertakes the responsi lity of supplying 12
ounces of rice distribution through ration
shops. I fortunately, Sir, the Food Minister
Kerala, who is a Congress man, 1 lost his
heart. He hag not only be unsuccessful in
gettfog something fr< 1 the heartless
Congress Government [ the Centre, but he
is a heart pati
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convalescing in hospital. Sir, thigi is the
situation. Then, Sir, there was a serious
criticism in the Congress Working Committee
im Kerala that despite a better agricultural
crop in the country, the policy followed by the
Central Government in the matter of supply of
rice to Kerala is not correct...

MR. DEPUTY CHAIRMAN : Please wind
up now. I have been giving you indications
that you should wind up. . .

DR. K. MATHEW KURIAN : Therefore,
I am winding up...

MR. DEPUTY CHAIRMAN : You cannot
continue like this. There is a limit. ..

DR. K. MATHEW KURIAN : In
conclusion, I would like to point out that not
only the Opposition parties but even the ruling
party, the K.P.C.C., have condemned im un-
mistakable terms the callous attitude of the
Central Government. Sir, 'Gujarat' will be

repeated in Kerala, unless the Central
Government acts and see, the writing on the
wall, and ensures that Kerala, which

contributes a substantial value in terms of
foreign exchange to the nation because of its
specialisation in cash crops, gets. ..

MR. DEPUTY CHAIRMAN : Please sit down
now. . . DR. K. MATHEW KURIAN : The
Minister should tell us as to what
happened to the allotments.

SHRI ANNASAHEB P. SHINDE : Sir, I
have full sympathies a far the problems of
Kerala brothers are concerned . ..

SHRI K. CHANDRASEKHARAN
(Kerala) : Only sympathies ?

DR. K. MATHEW KURTAN
sympathy ? No food ?

SHRI ANNASAHEB P. SHINDE :
The only thing is that my friend has been
unnecessarily very harsh and also factually not
correct. In fact, if we look into the statistics for
the past few years, we find that progressively|

the allotments to Kerala from the Central pool
have been increasing. That may .

Only
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not be to the full satisfaction of Kerala. That is
a different matter. But to say that the Central
Government is neglecting Kerala would not be
correct. Sir, I have figures here. In 1970 the
supply was 8 lakhg and 42 thousand; next year
it was 8 lakhs and 57 thousand; them it went
up to 9 lakhs and 32 thousand. In 1973, it is 9
lakhs and 43 thousand. Progressively, these
have been going on increasing. Despite the fact
that last year was a very difficult year, as far as
the food problem of this country is concerned,
amd despite the fact that there were drought
conditions, we have never neglected Kerala.
Then, Sir, as far as the current allotments are
concerned, if we look into the figures for
January and February, this year, Sir, the
allotments are marginally larger as compared
to those of last January and February. Wheat
has been reduced, but it has been
supplemented by rice, because the main staple
diet for the Kerala population is rice. And
naturally we are anxioug to supply as large a
quantity of rice as possible for Kerala, and to
that extent wheat has been reduced. But the
total quan-tity that is being aKotted has not
been reduced. In fact, during the last two years
the total quantum has marginally increased.
Then, paradoxically the situation in the entire
country is difficult. I know it iy a plantation
economy in Kerala. I am aware of some of the
points mentioned by the honourable Member. I
know Kerala makes a valuable contribution to
the national economy by exporting plantation
products. I do not deny it. Even though Kerala
production is also progressively going up,
unfortunately  what is  happening is
procurement on the other side is also
progressively going down year after year. This
year according to the tentative estimates avail-
able with me the production figure is higher
than in any previous year. . .

DR. K. MATHEW KURIAN : You will be
aware of the yellow disease which spread on a
large scale there.

SHRI ANNASAHEB P. SHINDE : I am

not referring to this year's problem.
Progressively over a number of
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allocations are  increasing marginally, but
procurement is going down and this brings
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out some of the peculiar positions of F&% Few T 7g 7= feafr =i 4z

management of food in this country. I wuld
seek the cooperation of honourable Members
because we are aware of the lean period
which comes after June. In fact, our
efTort would be to step up allotment in those
lean periods. Iwould only request my
honourable friend not to pressurise the
Central Government at this point of time.
In fact, we are making arrangements to see
that the stocks are augmented in Kerala, to
see that  stocks for a few months are
maintained to meet the future requirements
of Kerala. All these arrangements are being
made. Therefore, let us not create an impres-
sion that Kerala would be neglected, that
Kerala's requirements would not be looked
after. We will continue to maintain
supplies. No dislocation will be allowed to
take place. Of course, the food situation
is  difficult everywhere, and we have to
work under certain stresses and strains. [
think the main difficulty i; because of prices.
It is part of the economy as a whole. And
Kerala prices are  higher. That really is

hitting hard the consumers in Kerala. But
we will try to see that adequate foodgrains
are supplied to Kerala.

oft FTEte s JaT (TEEE)
F7A § W1 =Aw Ay feafy d&@w o
w2, 77 AW 1964 ® ST A
g A Aawrs frar 4 SwE wTw
§ | A g owEea fZaroar
frET TUAW AT Al THTA FLIEF
AFA F, AfEA W ITA T A9AT A
6 M HET A7 6 AWAF T EE
Fu nwEA A1 AT e A fEEr e
ag d T Al 7 O, IHHE qW
qTE AF AT T | ATH A@ & A
f1 = AW =WEa fwe @
3 w1 fom awTe AT WEEA A T
TR qravm Gt =t @ 2ar

|
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CURIETIE S oo 1 i e
AT A1 TAR W qEw Sreaf;
I 4, 92 TAE GEFTA 4 1 A
TIT 39 A FUF S a4 F1 AT
7% feT aewre fasme w7 7 4w s
7 ot gz feefor 51 & g &
A AT AHEAT FTOGE 0F o i
TE | UFo Hlo AT & FATAT T A
T gaE fam & wF wemE
Tifedt § o, d@vo dto sre wiw
qto wHo & WiAhT &7 & fF =zl d
faa & awem W@ o gEr g
¥ ZT g AN A@ AN W
TEEH | AAA T AT AT AR FNE
AT arfest 7 7ET smar | afE e

FIAOF AN q@ T WL AT IAT
g+ F fag  =m@Ew fog g @
JEar 2 &1 #Ten fag ag swan

fefze 2, 7l sm@w adt wm@r &
dar #mr 7 AfFe 3z T 1| o
qE AT WEAT | HTAZ F AR F
az AT §T 9EAT 2 fF Im aaw &
g qua quet 41 fawd & @ #@
AAA FCA T ATIEN KT A F AR

frear | 39 9w F oaEf wguq ®
0F & qFEAT F—otE #T e
e ¥ An Y@ AT A1E A
I AFT AT GFAT F\ w@E ATH A
it frear 2. @fswr 3z avF &R
&TﬂT Z4T = JEr foedr | A
R AEE g AT arEw fwEe

& S IaEl qTEAS agd 7t Err 2
T quEay AT oF @ faama # fw o
T T OF AEA AT LA AT TH A



95 Calling Attention [RAJYA SABHA] to a matter of urgent 96

[t stardvor gHTE AT |
F1 faqiz o Fer & & | 220 &1 51 ®faq
Tt & gaa ot 2w femiz &, it 7@t
afem &0r 3 a4 @ 77 " & A
¥ra wA T gmE fzar & AT
qifzgi  garg % AT Z R ogA awe
1 o 781 fagra g1 AFar g | q@ A
1964 7 #mqq uwen fam o4 f
6 WA ATET AT 6 HGAF AT FE
X FAT0 T T, FART AT FLA AT
feqfs & =7 st 34% g 917 98
wrq w¢, adr azt # fafa O
20T, weran it feafa agl Gar gE R
3% faa gradm #Ea wrd HET
qzf AT & AW wemiea Iar @ f&
fezd 04992 F9 3 ATEI , TL A
T T g A& g E o s fE
sfogq wza @ @z 5 Faw a0 fegfa
qaFT g A T g A7 f5a g
AwTA § oAqara ® Fwrd xwr feafa
dar 71 gt feqfa F G0 A
21 WU, A% TLE | WAL AT ZHT Al
sl ot | wEEg 97 TI
A1T A7 51 foreatdt & a9 781 994 |
a7 7 § ag st =g g fnogw feafa
A1 U & &g qrwam 30T F
ST 23|
SHR1 ANNASAHEB P. SHINDE : Sir, at
the national level, the zonal arrangements of]
rice appear to be working satisfactorily. But as
far as the southern zone is concerned, of course,
some of the points which the hon. Member has
mentioned require some deep consideration.
But ultimately any such arrangement can be
reconsidered or rethought only in consultation
with the concerned State Governments. [
concede one point that when the southern zone
as a single zone was constituted in the South,
the conditions were different. At that time,
Mysore was a deficit State. Even Tamil Naduy|
was a marginally deficit State. And only

Andhra was a surplus State. Now the context
has changed because Tamil |

public importance

Nadu has become a surplus State; Mysore is
also having a good year and it is now surplus;
Andhra i surplus. Kerala is the only heavily
deficit ~ State. And  naturally, some
disadvantages are coming up as a result of
these arrangements. Whether it can be
reconsidered, etc. is a matter for future because
the Government of India would not like to take
am arbitrary decision in this matter without
discussing with the State Governments
concerned. But, in the meanwhile, what I
would say is this. Take, for instance, Andhra.
Because it is having a separate zone, they are
having this year a very massive procurement
and this massive procurement will help us to
meet the reasonable requirements of Kerala. In
Andhra, last year, for instance, there was a lot
of dislocation of rail movement because of
local agitation. But this year, the procurement
is going on well this year. We are bearing in
bute very substantially to the Central pool and
the supplies from Andhra to Keraia are likely
to be ensured very well this year. We are
bearing in mind the points raised by the hon.
Member, and naturally at appropriate stage,
they will be discussed with the concerned
Chief Ministers. The point is that we are
keeping an open mind on many of these issues
and I would only end up by saying that as far
as the country as a whole is concerned, the
massive rice procurement arrangements are
continuing satisfactorily.

SHRI K. CHANDRASEKHARAN :

Sir, in the city of Calcutta, the statutory ration
that is maintained is 12 ounces per adult per
day. In the State of Kerala where there is statu-
tory rationing throughout, the ration that has to
be maintained is 12 ounces but the ration that
has been promised to be maintained of late is
six ounces per adult per day. And for that, a
minimum of 85,000 tonnes of rice and 30,000
tonnes of wheat are required. The hon.
Minister has referred to the fact that 8 to 9 lakh
tonnes of foodgrains have been pushed into
Keraia during the last three years but he has
failed to take into account the fact that
population has increased at the
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rate of 3 per cent per annum. The hon.
Minister also woiild give® only the
statistics for the whole year, but the
monthly requirements and the weekly
requirements are not being met. For
example. Sir, in March and April, 1973,

we got 60,000 tonnes  of  rice and
7,000 tonnes of wheat. For the period
from May to November, 1973, we got

about 45 to 50 thousand tonnes of rice
p.m. In December, 1973 and January,
1974, we were given 65,000 tonnes and
72,000 tonnes of rice  respectively, and
8,000 tonnes of wheat. It will be seen
from these figures that the rice and the
wheat given are absolutely inadequate t,
meet the weekly and monthly
requirements. And, therefore, many times
the rationing system has failed completely
provoking agitations, strikes and other
protests bv all the employees including
Railway employees.  Sir, under these
circumstances it is necessary to point out
that it is not as if the F.C.I, godowns
in Kerala are without any stocks. The
hon. Minister indicated that the Gov-
ernment of India is proposing to
increase the stocks in the F.C.L
godowns. I do not know why the avail-
able stocks are not being used properly
and adequately for meeting the require-
ments. I would like to have an expla-
nation from the hon. Minister as to
why we were given during the months of
December, 1973 and January, 1974
only 8,000 tonnes of wheat and why we
have not been given during 1973-74 the
requirement of 85,000 tonnes  of rice.
May I suggest to the hon. Minister to see
that the stocks in the F.C.I. godowns are
utilised properly. If that is not possible,
Sir, measures of a more serious
nature will have to be thought of.

Sir, it has to be seen as to why the State
of Kerala with its large exports > should
not be allowed to import its own rice. In
view of the Statement made by the hon.
Minister it has to be considered why there
should not be a single southern zone for
the purposes of food and the inter-State
restrictions that now exist are not
completely taken away as three out of the
four States in the South have now become
surplus States.
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SHRI ANNASAHEB P. SHINDE: Sir,
about the zonal arrangements I have
already clarified the position earlier. This
will require the concurrence of the
various State Governments and naturally
we are reviewing the position from time
to time. No new steps can be taken at the
present moment because it cannot be done
in the midst of a season. Naturally, a
review of the position can be done only
when the next rice crop is ready.

Sir, as far as the allotments are con-
cerned, I stated that we will ensure that
adequate stocks are maintained in Keraia,
particularly during the lean periods. The
allotments are stepped up in the interests
of meeting the reasonable requirements
of Kerala. Now, my friend is asking as to
why we are only stocking and not
distributing whatever is available with us
there. If we distribute all the stocks that
are available and do not keep any reserve,
I think we will not be in a position to
manage the food economy at all-in fact, if
we have stocks in the postharvest period,
they have to be most judiciously utilised.
We have to conserve and augment them
if necessary for the lean periods.

SHRI K. CHANDRASEKHAR" :
When there are sufficient stocks in the
godowns in Kerala why are they not
being distributed ? As it is, people are
made to starve.

SHRI ANNASAHEB P. SHINDE : Do
you want to suggest that no stock should
be kept there ? After all they are national
stocks. We have to use them judiciously.
There is more demand than supply.
Naturally, we have to wuse them
judiciously. If the stocks arc not kept
there and if some dislocation takes place
or a railway strike takes place what will
happen ? The result will be that Keraia
people will suffer. We are keeping the
stocks there only in the interests of the
Kerala people. If all the stocks that are
kept there are distributed immediately,
what wil! happen in the least! period ? So,
we have to be very careful in this and I
would urge very humbly on my senior
colleagues who raised this
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question that agitations will not in any way
help us to solve our difficulties. Tbey will
only add to the suffering of the people. That
has been our experience in Gujarat and
elsewhere. So, I would appeal very humbly,
particularly the Members coming 'from
Kerala that they should not introduce the
element of agitation while pleading for their
right for more food. So far as we are
concerned, we are here to help and therefore
there should be no misunderstanding on the
score at all.

SHRI NIREN GHOSH (West Bengal) :
Sir, I want to make a submission. Before the
elections the Government loosened its purse
strings in U.P. Why cannot something of
that nature be thought of in case of Kerala
also.

MR. DEPUTY CHAIRMAN : It is no
submission.

DR. V. A. SEYID  (Kerala) : The
Centre has always been extremely generous
to Kerala in the matter of sympathies. When
they were supplying six ounces  of rice and
other food-<*rains they were extending
sympathies in 12 ounces. But I must say that
the balance is in favour of the Centre because

of  their difficulties—they  had
considerable difficulties—procurement
difficulties  lack of stocks and  various

transport difficulties—-and we completely
sympathise with them.  As a matter of fact,
we were extending sympathies to them to the
extent of 14 ounces when they  were
extending sympathies to us to the extent of
only 12 ounces.

The one important factor which I wanted
to stress is this : The main difficulty arose on
two occasions—in last May and January.
What happened in May was, suddenly two
days before the end of May, around the 28th,
in-' formation was sent to the State Gover-
nment saying that stocks will not be available
and so the entire supply system went out of
gear. The Food- Minister of Kerala has
recently stated that two days before the end
of January information came from the Centre
saying that they will reduce the supply
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of rice Irom 85,000 tonnes to 63,000 tonnes
and of wheat to 8,000 tonnes. This sort of
sudden information coming from the Centre
that they were going to cut supply within two
days has completely upset the whole
distribution system. But, at the same time, |
must thank Central Government, particularly
Mr. Shinde personally, he had been very very
adjustable, very kind and sympathetic. He had,
on two occasions or on more than two
occasions, allowed us in such situations to
make adjustments from the stocks available.

One thing more which I wanted to point out
is the difficulties which Dr. Kurian pointed
out and which appeared in the
Mathrubhoomi—which ~ Dr. Kurian wrongly
qualified "run by the Congress"; it is not run
by the Congress; that is a different matter.
There some figures were published on the
28th January—that  instead of 170
grams the Centre was actually supplying 160
grams. The Minister may be pleased to state
categorically whether the statement which is
published in the paper and repeated on the floor
of this House by Dr. Kurian is  correct. If
that is true, then that is a deplorable "state of
affairs. After all, we are getting only six ounces
according to their own estimate and then to
deprive the poor and starving people by some
sort of a sleight of hand of 10 grams will be
very deplorable, and people will  be
entitled to say that they were  being cheated
straightway to the extent of ten grams. This is
a matter ~ which the Minister should be
pleased to look into and rectify the position if
that is so.

There is one more point which I want to
mention. (Time bell rings) Recently the
Opposition parties threatened with pillage and
takeover of he godowns where the stocks are
lying. I hope it is a more threat and they would
not carry it out. As the Minister has pointed
out, such acts would only create chaos and
conditions where even the six ounces which
we are now getting will not be available. That
will only create dislocation of supplies and the
entire distribution system will break down. I
hope they would not
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carry out the threat and I would request them
not to do it.

SHRI ANNASAHEB P. SHINDE : I am
glad the hon. Member has brought out this
point very forcefully— that no agitational
approach should be resorted, to. We are in a
democratic set-up and we may have political
differences, but in order to settle political
scores, foodgrain morchas, etc., are not
desirable; they will only add to the hardship, I
entirely agree with the view expressed by the
hon. Member.

In order to put the record straight, 1 might
say that as far as the Chief Minister and Food
Minister of Kerala are concerned, they are
second to none in pressing their case before the
Central Government. "They have been
repeatedly coming to us, even arguing with us
and pressing for more allotments. Therefore,
they have never been at fault as far as
representation of Kerala's case before the
Central Government is concerned. About the
particular figures, since I have not got the
exact version that came in Mathru Bhoomi it
will not be appropriate on my part to comment
on them. If the hon. Member sends me an
extract perhaps it may enable me to scrutinise
it and find out whether the figures quoted are
correct or .not.

As far as food supplies are concerned, I
would reiterate that we will continue to attend
to Kerala's problems continuously. We are
constantly in touch with the Kerala
Government and we shall see that there is no
lack of sympathy at our end to meet the rea-
sonable requirements to the extent possible
within our limits.

SHRI V. V> SWAMINATHAN
(Tamil Nadu) : When Members from Keraia
stressed and stated that they are not able to get
even 6 oz. of rice and (\ oz. of wheat the
Minister said that the Centre should not be
pressurised. 1 want to know when Tamil Nadu
and Andhra are surplus States and they are
able to supply food to Kerala why .should th,
Centre be stiff and frown upon the sister States
which are adjacent to Kerala and which can
supply 'food to Kerala State? The two States
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must be allowed to negotiate between
themselves so that Kerala can get rice
themselves so that Kerala can get rice. As my
friend, Mr. Chandrasekharan said Kerala is the
State which gives a lot of foreign exchange to
the Central Government. The Central
Government must enable negotiations
between Tamil Nadu and Kerala and between
Andhra and Kerala or the Central Government
must create special circumstances and permit
Kerala to import food because we cannot
satisfy the people's stomachs with statistics.
We had been to Ernakulam int the first week
of February to take evidence on the Indian
Penal Code (Amendment) Bill and we actually
saw the people suffering from shortage of rice.

SHRI K. CHANDRASEKHARAN : You
yourselves could not get.

SHRI V. V. SWAMINATHAN : Yes; we
ourselves suffered in the MLA's Hostel. So
when Members of Parliament from Kerala
want to bring this to the notice of the Central
Government the Food Minister should not
think that they ar, pressurising him. What is
the difficulty which the Central Government
feels in allowing Tamil Nadu to supply food
to Kerala after mutual negotiations ? The
Tamil Nadu Government has fulfilled the
quota prescribed by the Government. The FCI
has collected more than what has been
prescribed for Tamil Nadu. When over and
above levy we have enough to send to Keraia,
I do not understand why the Central
Government is not willing to permit Tamil
Nadu and Andhra to negotiate with the sister
State 'for the supply of foodgrains. Really we
cannot to keep quiet when the sister State is
suffering. As has been pointed out by our
learned friends from Kerala there is no
guarantee that what happened in Gujarat will
not be repeated in Kerala also.

In this connection I also want to bring Io
the notice of the Food Minister, as in Kerala
there is shortage of wheat in Tamil Nadu also
and people are suffering. Only 9,000 tones
have been supplied. Hostels, Hospitals,
Bakeries and even patients suffering from
diabetes are not able to get wheat. I would
request him to see that sufficient wheat supply
is
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rushed to Tamil Nadu and also allow
negotiations to be held between the States
in the South for supply, of more food, to
Kerala or create special circumstances
that would permit Keraia to import food.

SHRI ANNASAHEB P. SHINDE: I
am very happy that my Tamil Nadu
friends is so very sympathetic to the
cause of Kerala.

SHRI V. V. SWAMINATHAN : Why
? We actually gave; it is not mere
sympathy in words.

SHRI ANNASAHEB P. SHINDE : But
he is propagating a very dangerous
principle of negotiating foodgrains on a
State to State basis.

SHRI K. CHANDRASEKHARAN :
The basic principle he has stated and it
is for you to...........

SHRI ANNASAHEB P. SHINDE ; 1
shall give hirn a concrete proposition,
and let him agree to it,

SHRI K. CHANDRASEKHARAN :
Why don't you say...

SHRI ANNASAHEB P. SHINDE :
You just listen. To bring in parochialism
and to ask for negotiations between State
and State as if this is mot one country is a
very dangerous thing to do.

DR. K. MATHEW KURIAN : He did
not say that.

SHRI ANNASAHEB P. SHINDE :
The food management of this country is
one and indivisible. Suppose Tamil Nadu
is interested in handing over substantial
quantities to Kerala what is the harm in
their handing over the stocks to the
Centre ? Every single tonne that the
Tamil Nadu Government would hand
over to us we will see that it is passed on
to Kerala. So, what is the harm in passing
it on to the Central pool ? I am sorry to
say that despite a very bumper crop in
Tamil Nadu, procurement 1is not
satisfactory. We are very unhappy with it,
though the Tamil Nadu Government has
been co-operating with us in general in
regard to the
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tood economy, but then I would put a
very embarrassing question to my Tamil
Nadu friend. Why do you resist it ? Why
not Tamil Nadu and Kerala from one
zone, so that my Kerala friends can get
the benefit ? For instance, the price of
rice in Tamil Nadu is from Rs. 1.20 to
1.35, whereas in Kerala it ranges between
Rs. 2.60 and Rs. 2.95. Now, if you have
really sympathy for Kerala amd if you
want to share in their difficulties, why are
you resisting the suggestion of food being
shared between Kerala and Tamil Nadu ?
It is a very parochial approach. Therefore,
I would appeal, through you, to him that
he should persuade the Tamil Nadu
Government, so that Tamil Nadu and
Kerala can be one as far as the rice zone
is concerned ond perhaps much of the
suffering and hardship could be
avoided...

SHRI K. P. SUBRAMANIA MENON
(Kerala) : Without Andhra joining, it
wiH not work.

SHRI ANNASAHEB P. SHINDE .
We will persuade Andhra, To advise is,
very easy but when it comes to a littje
sacrifice for the neighbouring State, then
you have many reservations. So, it is all
right advising me saying why not allow it
from State to State. I would suggest to my
Tamil Nadu friend to persuade his
Government to  make  maximum
contribution to the Central pool, so that
with the help of the contribution from
Tamil Nadu in particular we will be in a
position to step up supplies t, Kerala.

SHRI ABU ABRAHAM (Nominated)
: Most of the important points, have been
covered by the hon. Members who spoke
before me, but I would like to make just a
few general observations. One important
fact about Kerala is that it is the only
State in the country which has a complete
network of ratioin shops. This in itself is.
a great achievement, but, on the other
hand, it makes the State vulnerable be-
cause it is entirely dependent on what it
can get from the Centre. It cannot buy
food in the open market at any price that
is demanded without wrecking the whole
system of ration shops.
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Sec&ndly, as Dr. Kurian has pointed out,
Kerala has a very high and impressive
record of exports, cash crops, fish, coir,
rubber and ail kinds of things. It is the
largest foreign exchange earner among the
States. I should say they have a right to
expect a bit more generosity from the
Central Govenment. Then, again, the
State which ha; made the greatest progress
in socialist planning and development is
Kerala, whether you take fisheries or rural
development, housing or education or
land reforms. In other words, everything
that the Central Government has been
threatening to do but has not done, Kerala
has largely succeeded in doing or at least
in making a good beginning. Therefore, it
seems to me to be particularly unfortunate
that Kerala has t, be continuously begging
for food'. This is not a new situation.
Every year, every month people have to
come from Kerala to beg of the Central
Government to give them a bit more food.
It is a kind of hand-to mouth living. This
has gone on for a very long time.
Everyone knows that Kerala cannot
produce enough food to feed its own
people. So, I think the Central should now
sit down and look at the problem in such a
way a; to make a certain realistic and
steady arrangement for meeting Kerala's
usual requirements.

Lastly, there is a general feeling in
Kerala and in some other parts of
Southern India that the Centre neglects
these regions. Thig is particularly so i"
Kerala because I find in Kerala that
wherever you go people complaining that
the Central Ministers seldom visit the
State. Even Members of the Planning
Commission dy not go there to look at the
many impressive things that are
happening in Kerala. Thi; feeling of
neglect is potentially very dangerous. I
would request the Government not to
ignore it. If at all the problem has
survived thus far it is only because of
other things that people get to eat like
potatoes, bananas and so on. Had it not
been for this kind of extra food that owe
can find in Kerala, the situation would
have already been as bac as Gujarat.
Thank you.
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SHRI ANNASAHEB P. SHINDE: 1
can only say that so far as the Gov-
ernment of India is concerned there is
absolutely no feeling in any way of
Itreglecting the cause of Keraia or of not
attending to the problems of Kerala. If
that impression is there, I seek the
cooperation of hon. Members to remove
that impression.

SHRI K. CHANDRASEKHARAN:
When did you last go to Kerala ?

SHRI ANNASAHEB P. SHINDE : 1
am prepared to go ty Kerala with you.

SHRI K. CHANDRASEKHARAN: I
think I saw you three years back.

DR. K. MATHEW KURIAN : Why
not tomorrow ?

SHRI ANNASAHEB P. SHINDE : If
my going there is going to help, I am
prepared.

SHRI K. CHANDRASEKHARAN :
Yes.

SHRI ANNASAHEB P. SHINDE : 1
welcome your suggestion, and fhapk you
for your suggestion.

SHRI  UMASHANKER  JOSHI
(Nominated) : They are creating a
menace.

DR. K. MATHEW KURIAN : They
can go to Kerala after Gujarat.

SHRI ANNASAHEB P. SHINDE: The
only statement that I am making is this.
Despite a very difficult situation in the
country during the last 18 mojrrths, we
have seen to it that the maximum
allotments were made to Kerala. While
the country's situation was very bad, we
had not reduced their requirements even
marginally but we had marginally
increased them. This should remove our
Kerala frieoids' misunderstanding that
Kerala's cause is being .-neglected.

SHRI N. H. KUMBHARE (Maha-
rashtra) : The hon. Minister has given us
a comparative picture of the allotment
made last year and that has been made in
the current year and he has shown us that
the allotment has been
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considerably improved. None the less, a,
one can understand from the Note
circulated by the Keraia Government, in
spite of the improvement in the allotment
they were forced to cut down the quantity
of ration that was being supplied to the
people there. So, I fail to understand how,
despite all the improvement in the
allotment, the people were not given the
quantity that was being supplied. The
overall position as regards food appears to
be somewhat satisfactory. If that is so, the
allotment could certainly be more liberal.
The other day we discussed the food
problem of Maharashtra amd there are
States where the problem of scarcity of
food is chronic. In such a case, we
naturally expect that if there is a hard-ship
arising out of the shortage of food grains,
let that hardship be borne by each and
every citizen, irrespective of the State, to
which he belongs equitably. That should
be the broad principle.

The other point is, when the supply is
reduced, the poor sections of the society
are hit hard. When the poor man goes to
the market he finds that he is required to
pay more, double the price, for the same
quantity of food. So, my suggestion
would be that those who are in a better
position to pay more price which they are
doing now— in Bombay we find that rice
is available for Rs. 5 per kg. That means
the people there have got so much ample
money with them that they are prepared
to pay any price—should purchase their
requirements in the open market. Why
should we take care of those rich people ?
We peed not give them anything. When
there is so much rise in price, because of
the easy money they have got, they can
afford to purchase, and we should not
take care of them, but should take due
care of the vulnerable sections who are
the worst affected people by the price rise
in foodgrains.

SHRI ANNASAHEB P. SHINDE: I
am inclined to agree with the hon.
Member when he says that the national
availability of food hasto be com-
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monly shared and there should be an
equitable distribution of the available
foodgrains. In fact, even his point as to
why the richer sections of the society
should be supplied with foodgrains at
controlled rate; was one of the sugges-
tions which were thrown out im one of
the reports of the Agricultural Prices
Commission also. The Government of
India have posed some administrative
difficulties in implementing this but this
is a suggestion which can again be
considered so that we are in a position to
concentrate on meeting the requirements
of the vulnerable sections of the society.

As far as Kerala is concerned, I may
inform the hon'ble Member that the
largest percentage of population is
covered under the public distribution
system the purpose of which is mainly to
help the poorer sections of the society.

SHRI K. P. SUBRAMANIA MENON
. Sir, whatever the Minister may say
about the statistics of supply of food, the
fact remain; that this year unusually, even
in January, the prices have shot up in the
open market because the ration has not
been ablc-to keep up to the needs of the
people. Another reason thig year is that
there was widespread attack by the pest
called brown hopper on the paddy fields,
and lakhs of acres of paddy fields had to
be burnt because this pest has destroyed
the whole thing. Therefore, the situation
is already serious. I would, therefore, tell
the Minister that irrespective of what the
figures show the problem is that the
prices are still very high and unless the
rationing system is kept properly oiled
and well fed with rice and wheat, things
will mot improve. The wheat supply has
been negligible, namely, 8,000 tonnes
during the last two or three months. What
can people dy with this ? Out of this 6,000
tonnes goes to the flour mills for making
atta. So the wheat supply is very negli-
gible, it is defective. Therefore, I would
suggest that he should step up the supply
of wheat as also see to it that 85,000
tonnes of rice js regularly given to the
State.
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SHRI ANNASAHEB P. SHINDE :
Sir, we are aware of some setback to
production because of some disease
reported to my Ministry. As far as
supplies are concerned, we propose to
maintain the current level of supply of
70-72 thousand tonnes of rice. And we
are thinking that particularly in the lean
period we would make our best
endeavour to see that the supplies for
Kerala are stepped up.

MR. DEPUTY CHAIRMAN: We
will take up the Railway Budget in the
afternoon. Dr. Alva will continue. The
House stands adjourned till 2 p.M.

The House then adjourned for
lunch at fifty-eight minutes past
twelve of the clock.

The House reassembled, after lunch, at
four minutes past two of the clock, Mr.
Deputy Chairman in the Chair.

THE BUDGET (RAILWAYS) 1974-75
General Discussion—Contd.

DR. K. NAGAPPA ALVA (Karnataka)
: Mr, Deputy Chairman, Sir, as a member
of the Railway Convention Committee I
had the opportunity of touring the south,
and had also the great opportunity of
visiting important centres of railway
activity, and more than that, the
pilgrimage centres, last month. Sir, we
went to Kanyakumari and the Rock
Memorial of Swami Vivekananda; we
went to Dhanushkodi and also to
Rameswaram. At all these three places, |
prayed; I prayed for wisdom to dawn on
this Government so that there may be
efficient working of the railway system
which is the life-line and which concerns
with the all-round development of this
country. Sir, I had bath along with my
friend at the Dhanushkodi confluence. In
all these places my prayer was for peace
amd tranquility in this country so that the
leaders and particularly the political
leadership, may act quickly and save this
country from economic ruin and political
crisis.

Indian Railways have played a
significant role even during Britishers'

£5 MAR. 1974]

197475 110

days. After Independence, there  has
been so much of expansion. Their role
during the war was not only significant,
but it was a noble role. Railways have t,
play a great role. It is a  labour-
oriented and development oriented
public sector concern. It is the greatest
public utility service concern. Unfortu-
nately, this Department is not being
taken seriously by the Government.
Efficient functioning of the Railways has
a direct bearing on the national
economy and all-round national deve-
lopment. This aspect has been forgotten by
the Government. It is only through the
Railways that imbalances can  be set right
and inequalities also be set right to a
large extent. ]t is the declared policy of the
Government that backward areas will be
developed through industrialisation. This
is possible only if railway connections
are  given to these industrial centres.
But, Sir, what do we see today ? We see
only that things are getting from bad t,
worse. During the last three years,
things have been deteriorating very fast.
There is inefficiency and  there  are
losses everywhere and the people's
confidence is shaken. It looks rather
funny and awkward that the Government
has to come before the Parliament
with a Budget through which they have
to increase the passenger fares every year
and the jugglery adopted in the Budget is
to make up for the losses and to get more
money. The Fifth Plan outlay for 1974-
75 is Rs. 368 crores and the gross traffic
receipts for 1974-75 are of the order of
Rs. 1,290.77  crores and the working
expenses are estimated at Rs. 1,148.37
crores. The losses are shown to be of the
order of Rs. 200 crores. The aggregate
liability is of the order of Rs. 252.43
crores. This clearly shows that the
indebtedness to the Genera] Revenues
has increased faster. Of course, the
Budget Speech of the Railway Minister
was a lengthy OK because it had to
include certain explanations for certain
things.

Sir, we have to blame the Railway
Ministry to some extent. But we have to
blame more the Central Government,
also and the Central leadership. 1 feel
very strongly that the Central



